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Central Administrative Tribunal
Principal Bench
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OA Noo 1651/96

New Delhi, this the 2l3t day of March,i997

Hon'bla Dr. Dose PoUerghase, \/ic0-Chairraan(3)
Hon'ble Shri SoPo Bisuas,Member (a)-

Mrs. Sushina Atraya, _
u/o Shri Prakash Atreya,
yorking as Stenographer,
Operating Branch,
Northern Railway,
□  Office,
State Entry Road,
New Delhio e* ooApplica nt,

(By Shri S.KAawhney, Advocate)

Versus

1o Union of India,
through General Manager,
Northern Railway, '
Baroda House,
New Delhio

2o Sro Divisional Personnel Officer,
Northarn Railway,
D, RoM o Office,
State Entry Road,
New Delhio, , o oo Respondents

(By Shri OoPoKsht ri ya , Advocate)
0

0_RJ) j;_R_(Or^)
By Hon'ble Dro Oose Po ©ergheseS

-The respondants have filed an affidavit in reply
to OoAo alongwith an ordar of the Divisional Personnel

Officer dated 29o3ol996 alongwith order of the Senior

Divisional Personnel Officer dated 18,2ol997« By the
,  later order, the respondents have favourably considered

the representation of the petitioner dated 11o7ol996 and
the seniority assigned to the petitioner is in full

satisfaction of the reliefs sought by the petitioner in
this OoAo

yith these observations, this 0,Ao has become
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infructuous gnd disposed of accordingl/o It goes without

saying that the petitioner will be entitled to all

benefits arising out of these orders#'

(SoPoBiswas) (Dr• Dose P# Uerghese )
PlBmber(#*) Uice-Chair man(3)

/na/


